SCHEDULE |
FORMA
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF KDD (INDIA) PRIVATE LIMITED

RELEVANT PARTICULARS

- | NAME OF CORPORATE PERSON KDD (INDIA) PRIVATE LIMITED

2. | DATE OF INCORPORATION OF CORPORATE PERSON | 17/12/2008

3. |AUTHORITY UNDER WHICH CORPORATE Companies Act 2013
PERSON IS INCORPORATED / REGISTERED

4. | CORPORATE IDENTITY NUMBER / LIMITED U15209MH2008FTC188965
LIABILITY IDENTITY NUMBER OF

CORPORATE PERSON

5. | ADDRESS OF THE REGISTERED OFFICEAND |REGUS SUBURB CENTRE PVT LTD LEVEL
PRINCIPAL OFFICE (IF ANY) 4 DYNASTY-BUSINESS PARKAWING
OF CORPORATE PERSON ANDHERI KURLA RD, ANDHERI (E) MUMBAI

- MH 400059 IN

6. | LIQUIDATION.COMMENCEMERT D/TE;GF CORFURATE PERSON| 05/10/2020

7. | AN, ADDRESS, EMAIL ADDRESS, TELEPHONE viowppa Thifiriaraya Swamy NUMBZR AND THE
NUIE'sERJ.JD THE: REGISTRAT/ON NUMBER OF REGISTRATION NUMBER OFir solvency Professional
THELIQUIDATOR THE'LIQUIDATOR

B&gd No:IBBI/IPA-003/1k-Nv0091/2017-2018/10891
— ) 12225, 5th Main, 5th Cross,Shiva Krupa, KG Nagar,
Q ‘e Jelore -560019 919483069944/+918618365784
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Swannyirztaneaomail.com
CLAIMS

04/11/2020
Notice is hereb:' qi. :n that the KDD (india). priv =i nirited nias soinmenced voluntary
liquidation on 011G/ 2..20
The stakeholde s or RDL {Indic’ ~i vaieiimita ~ & aeret salizd upon to submit a proof
of their claims, 4n crirere v4/11/27320,15 the liauirizior at the address mentioned
againstitem7.
The financial crediic = giian submit tho=:reat of claims by electroric mee s only. All other
stakeholders may subiit tiisiprou® of ¢ «iims in person, by post or by erectionic means.
Submission of false or mi!eading proc. ~f claim shall attract r.en:. tizs.
Name and Signature of the Lizziidato:: Mt rayatwany
Date and Place: 08/10/2020 Bengalru-
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Geetha ads Ramakrishna 9032242118, 9440403689
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